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Declaration of Assets and Liabilities
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' lP?fHﬁKQMM, son/daugber/wife of _Batish, kKumas
years, belonging to @-{J\M-UQJM'%ASSW SMM

service and presently working as AM&W&%@%%‘M

give herein below the detalls of the assets (immavable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

Exchange In respect of listed com
companies should be given.

panies and as per books in the case of non listed

* Dependant here means a peréon substantiaily dependent on the income of the
employee,

o

0b°

A/M"’f’u
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A.  Detalls of moyable assets
(Assets in joint name indicating the extent of joint ownership will also have to be
given}
5r. Description Self Spouse Dependant-1 | Dopendant-2 | Dapandant-3
No. Name(S) Name Hame Etc. Name
i Cash [
Al i acoof| il | NL L ONRL L NRC
ORI e
. Financial |- |
Institutions And ‘é" V?JIBJ{:&; b
Non-Banking " ] )
Financial £Y473/)-1’'w ! !
| Companies Boz sLine )
ik Bzps, fimnaa, 4
(iil} | Bands, '-_
Debenturas and 5
Shares in niL I P I 1)
companies ‘
(V) | Other financial & Ziggcy/ |
institutions, PP’F / i
NSS, Postal LS Sl
Sav[‘ngs, LIC 26T, BVH- 2 Y ) 1
| Policies, etc Mrauele - :
“{v) | Motor Vehicles {- o
(details of i -
make, etc.) N | I ),,, : 11 i) gl ¥ Je
(Vi) | Jeweliery (give GtoH feoh =X
details of ;
weight and e S 1 b 1)
value) (Ps-9,30000f)
: Appox
{vli) | Other assets, E ¥y
such as values A - el R
of claims / '\b ( h ) .
interests ;
© Note: Value of Bonds / shares / Debentures as per the latest market value in Stock



also have to be Indicated]

Detajls of Immovyable assets
[Note: Properties in joint ownership indicating the extert of joint ownership will

Sr.
No.

Description

Self | Spouse

[ Dependant-1

Hame(S) | Name

Dependant-3
Etc. _Nl ma

Dependant-2
_Name

()

Agricultural Land

- Location{s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

NG |

NN

Nl NS

(1

Mon-Agricultural Land
- Lacation(s)

- Survey number(s}

- Extent (Total
measuremeant)
~Current market value

1)

1) N

(i)

Buildings (Commaercial
and residential)
Location{s)

- Survey fdoor
number(s)

- Extent (Total
measurement)

- Current market
value

)

1 V)

1)

(v) |
{ etc.

Houses / Apartments, |

- Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

\)

S

Lol 1)

1) 1)

(v)

 Others (such as

interest in property)

1))

1 N

1 )

(2)

I give herein below the détaiks of my fiabilities / overdues to pub[.lk:, financial
institutions and government dues:-
[Note : Please give separate details for each item)

Name B address of Bank /
Financlal Institutions(s} /
Cepartment ()

Sr. | Description
Ne,
() | (i) Loans from Banks

BT RACPC T (atna, Jodeofufh, 3,00, 2UE/-

Amount outstanding as

BEIARE R R res s eiadniint

{ii} Loans from financial
institutions

~4¢ lakh
Tetelboan Aﬂghom._lmﬂ‘

(iil) Government Dues:
{a) dues to departments
dealing with government
accommodation

i

Ne(

(b} dues to departments
dealing with supply of
. water .

Y

)y

(c}?iues 1o departments
dealing with supply of
electricity

1)




(d) dues to departments
dealing with telephones

ey

B

Néf

(e} dues to departments
dealing with government
transport (including
aircraft and helicopters)

N

Y,

{F) Other dues, If any

"

17

(b}

(1) Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
flled. Give also Permanent
Account Number (PAN)]

PAN No—1VEPKLZIFT
¢ 202%- 2024)

Ty Pord — R6, ({6’4_[/, . |

M

(i) Wealth Tax [Also
indicate the assessment
year upto which Wealth
Tax return filed.]

N (

/]

(i} Sales Tax [Qnly in
case of proprietary
_business]

N

(iv) Property Tax

’f

7

.

GPF/CPF/PRAN No.
Gender .

Date of Birth

Class/Group -

Cadre

Home District - l

Personal Detail

1101 84086K 80

[ F | ovp

92

v

0 |4

B

(AB/C)

(DD/MM/YYYY)

(Full Name e.g. B.A.5.-Bihar Administrative Service,

Lk

nd ‘o

B.5,S.- Blhar Secretarlat Service etc.)

Poonoa |

I hereby declare

knowledge and belief,

Place:

Date:.

Mote:

DE:02.2Y

that the above details are true to the best of my

‘ LS
Signature ..... ’VMJ ...... d\{,uma-’z' LR
‘ 1
Name of Employee: P‘)“J \ Q[{UW’?’I

Designatlon:.A.SSfl:QM.. 04 & 1‘?"\(&%"%

1

Department: Ex MUA. Pemsdon, Leediom |

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format.
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